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PRESENT: CHIEI'JUSTICE M. M. KUMAR
Hon'ble president

Smt. Ina Malhotra
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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCII OF THENATIONAL COMPANY LAW TRIBUNAL ONor.10.20t6

NAME OF TTIE COMPANY: Union of India

V/s,

M/s. Maytas Infra Ltd. & Ors.
SECTION OF THE COMPANIES ACT: 3888
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Part heard before this Bench for 28.10.2016.
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